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National Juclicial Academy : Tel.: 0755-2696766, Email : dircctor.nja@nja.gov.in

Rel: NJA/DIr/SE0S5-S1508/20257
Dated: 31* July. 2025

N
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Qpare CRisL Tibhaee,
Sub: Request for Nominations for academic programs l'm'.“Civil Judges (Junior Division)” &
reeently recruited District Judges (from Bar) for the AY: 2025-26

Gireelings firom the Nationa! Judicial Apademy!

The National Judicial Academy, of late, hus revived academic programmes for newly inducted
Civil Judges (Junior Division) and scheduled a:series of programs in four batches for which nominations
were carlier solicied from your | ligh Court. The Academy has further decided to organize another serics
af programs in four batches - two batehes fof newly inducted Civil Judges (Junior Division) and fwo
batches for those recently reeruited as District Judges (from Bar). These programs will be ol onc-weck
duration cach, with around 100 participants per batch. We believe, these would provide cxposure and
understanding to all the participants from a natignal perspeetive.,

The particutars of the programs for Civil Judges (Junior Division) and recently recruited District
Judpes (fram Bar), arc as below:

S.No. | Program No. [ Proposed l?ulcs '_m(ffadr.e of Participants to be
.o Nominated
T ] 815-05 18-22 Augist, 2025 Civil Judges (Junior Divisian)
2 §1:-06 25-29 Augusl, 2025 Civil Judges (Junior Division)
3 SIE-07 ‘[ 01-05 Sclp')i&.ﬁ{b'ér. 2025 | District 'J:I-d"g't-:"s-(l-'rorn Bar) B
4777 TSi08 T 06-12 Sepiomber, 2025 | Disirict Judges (From Bar)

The NJA would be gratelul it you could kindly nominate at least six new incumbents fram your
District Judiciary, specifically as per the alarementioned Cadre against cach program scheduled ns above,
Details of nominated judicial ofticers may be seatiby your Registry 1o njabhops i@nia.gov.in with a copy
Lo njafEinjagov.in at the earlicst. "The joining instructions for participants are availoble on our websiic

www.nja.pov.in. Ideally. the participants may be selecled from among those who are in probution or
already undergoing induction level training at the Stote Judicial Academy so that their abseoce from active

_ duty can be avoided,
With warm regurds, )
i ~ Yourssincerely,

N ."'.,'-7‘-{'3'.'-.'“""6;;:;;;-'.‘-‘ s A ]
(Aniruddha Dose)

Hon'ble My, Justice Devendra Kumar Upadhyaya -
Chicl Justice

Delhi Migh Court

New Delhi - 110003

Copy 10: The chis;tl‘:lr General. Delhi High Courty Delhi.
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No. - /DHC/Gaz.~-I1B/G-3MNJA/2025 Dated: 08! 03125

Copy along with copy of letier dated 31,07.2025 of the Director, National Judicial
Academy, Bhopal forwarded to the following Principal District & Sessions Judges with the request
to inform the nominated Judicial Officers and ask them to co-ordinate directly with National
Judicial Academy, Bhopal with regard 1o study material and other details of the programme:-

i, The Principal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi. _
i. The Principal District & Sessions Judge, East District, Karkardooma Courts, Delhi.
iti,  The Principal District & Sessions Judge, South-East District, Saket Courts, New
Delhi.
iv.  The Principal District & Sessions Judge, South District, Saket Courts, New Delhi.
Y~  The Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.

N

{Ashok Sharma)
Assistant Registrar (Gaz.-1B)



J./ é \'\ - H
i MG COURT OF DELII
Shershali Road, Now Dalhi

No. /DHC/Gz.~1D/G-3/MNIA2025 : Dated:

From
The Registear Goneral,
High Court of Delli,
New Dellii,

To
The Director,

National Judicinl Academy,
Bhadbhada Road, 2.O. Suraj MNagar,

Bhopal-462044 (M.P)
[Fax No0.0755-2696904, Tel: 0755-2696669]

Sub:  Nomtinations for academic programs for "Civil Judges (Junior Division)" & recently
reeruited District Judges (from Bar) for the AY: 2025-26.

S I am directed to refer to your letter No., NJAfDir.ISEOS—SEOBIZOZS dated 31.07.?025, on
the above subject, and to say that Hon'ble the Chicfi Justice has been pleased to nominate the
following Judicial Officers for attending the Prograr&nmc No. SE-05, SE-06, SE-07 & SFE-OS
scheduled to be held in the month of August and Scpiltcmber, 2025 being organized by National
Judicizl Acedemy, Bhopal as mentioned against their respective names hereunder:-

S.No | Program No. Date Names of the nominated officers
1 SE-05 18.08.2025 | 1. Mr. Rahu] Katare, Relicving IMFC/Civil Judge, i~
to West District, Tis Hazari Courts, Delhi.
22.08.2025 | 2. Ms. Anushtha Srivastava, Relieving JMFC/Civil

. Judge, South District, Saket Courts, New Delhi.
2. SE-06 25.08:2025 [ 1. Ms. Shruti Saraswat, Relieving JMFC/Civil Judge,
to East District, Karkardooma Courts, Delhi.
29.08.2025 | 2. Ms. Dishd Langan, Relieving JMFC/Civil Judge, L.
West District, Tis Hazari Courts, Delhi.
3. SE-07 01.09.2025 | I, Mr. Ankit Mehta, AS] (SC-POCSO0), West District, |—
to . Tis Hazarl Courts, Delhi.
05.09.2025 | 2. Mr. Nceraj; Sharma, District Judge, Central District,
Tis Hazari Courts, Delhi.

4. SE-08 08,09,2025 [ 1, Mr, Sachin Mittal, District Judge, South-East
to District, Saket Courts, New Delhi,

12,09.2025 | 2, Mr. Abhishek Goyal, ASJ, Central District, Tis
. Hazari Courts, Delhi, -

Yours Sincerely,

el SR, | /

(Vinay Sharma)
A ) Deputy Registrar (Gaz.-IB)
\ : )
\& for Registrar General
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No. “/DHC/GBZ.-IB/G-3/NJA/2025 Dated: 081 0@/-’.’.5
Copy along with copy of letter dated 31,07.2025 of the Director, National Judicial
Acs_idemy, Bhopal fo

rwarded to the following Principal District & Sessions Judges with the request
nated Judicial Officers and ask them to co-ordinate directly with National

Bhopal with regard (o study material and other details of the programme:-

to inform the nomi

Judicial Academy,
L The Principal District & Scssions Judge (1Qs), Tis Hazari Courts, Delhi.

. The Principal District & Sessions ] udge, East District, Karkardooma Courts, Delhi.

il The Principal District & Sessions J udge, South-East District, Saket Courts, New
Delhi. '

iv.  The Principal District & Sessions Judge, South District, Saket Courts, New Delhi.

V. The Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.

(Ashok Sharma)
Assistant Registrar (Gaz.-IB)

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI

No.2? 187 =22/7E, ot b Bhopal)/Gaz/PDJ West/2025 Dated @?yf““ ;

Copy forwarded for information and necessary action to:-

The Officer Incharge, Pool Car, Tis Hazari Courts, Delhi. |
-The concerned Judicial Officers of West District, Tis Hazari Courts, Delhi.

The Branch Incharge, Filling Séction, West District, Tis Hazari Courts, Delhi.
The PRO, Tis Hazari Courts, Delhi. . ’

The DDO, Accounts Branch, West District, Tis Hazari Courts, Delhi.
The Office of CJM, West District, Tis Hazari Courts, Delhi
For Uploading on LAYERS.

8~ For Uploading on Centralized Website through LA\;RSN

N® RN



(e}
Campus ; Bhadbltada Road, Sura Nagar.p .
f Bhopal-462044 (M.P) (indin)
India
stered Office 2 Supreme Courst of India,
t T:!akMarg. New Delhi-110001 (fndia)
Tel,: 0755-2696766, Emall ; director.nfa@nfa.gov.in

Aate Chul. Tpphao,

Sule Request fy

Nominnttony for sendemle
receptly reeruited Districr

Greetings from the National Judleial Auudulnﬂ

The National Judicial Acadeimy, of |, ha |
Civil Judges (unior Division) ang scheduled o sopies of pro
i url, The Aca u

demy h

The panticulurs of the pro
Judges (from Bar), are g5 below;

hes for newly indue "

-

W NJA/DIr/SE0S-S1:0812025/
Kol Dated: 31* July, 2025

pr'u#;mms t'ur"‘CivIl dudpes (Junior Division)" &
Tudges (from Bur) for the AY: 2025-26

fevived ncademic programmes For newly inducted
prams in foor ba

tches for which nominations

s Turther decided to organize another series

srams for Civil Judges (Junior Division) and recently recrujied Distriet

8o, -“I’ragram No, Propus?c'lml)';itcsg Cacl';:al'h'l-’.;;l-i?:ipants-t;:_ﬁg ) ”
¢ ‘ -Nominated '
L______-_...._;__ I — . Civil Tadmass s m—rs = = o oL
ol SE-0§ 18-22 August, 2025 Clvil Judges {Junior Divisian)
2 | S 2529 August, igi?f‘"“"éiéiﬁddgcé '(Jiuiﬁ;}'ljiﬁ;ié':?)" ’ .
ST sEw 01-05"5:35&@@.3025"' 'EETEETTEMEEEE)“'%‘
TS """“"':" —_~‘___‘-=_——-___-‘-_—-‘—-—-—, -‘-———-—.._\-—_‘___ﬁ_.
4 ' SE-08 oy 12 Scplcmbc?. 2025 Districy Judges (Fromi Bap) ) i
o R--."\_--.—-..MM
The NIA would be LRt i yqy, could kindly qors i -
Dlslr_lul s diciz\_;y, Sfecificely o i ﬂforcmcn[imi c)"i rg:;;t:a;ri at lca‘sl Six e Inctimbeng from your
Dcte-lls of‘nommzzlcd Judicial oflicers may be seny by your chiSIEfH:nsl l:ﬂ(:h prugranyschg:duicd 25 aboye
10 nja “ULR0V.in at (he carliest, ‘Pho Jaining instruetions or rﬁn?% Wiha g
;?r\;:dl\: :nd‘::g“} Igc:lly. the Parlicipants may be sélcclcd rml:1 ar:g:la: tlshurc uv}?l!nblc ey website
y oIng inductign levet training 5y 1p, Siati . 5 those wh are i bart:
Uty can be L0 ® S1ale Judiciaf e . pobation or
2Yoided, e eademy 5o 1hyq theie nbsene from aggjye
With wapn, fefurds, 5
e Youg sincercly,
Hon'ble pg, Justieg | A’ ==
e aFY )wcndra K §
(Shlel.'J.u'st:cc M Upadhygy, {Aniruddp, Roge)
elhi Hipty Coun
i;JJJLQQ;
Cony 6 Py g



HIGH COURT OF DELIII
Shershah Road, New Delhi

No. /DUC/Gaz,~IB/G-3/NJA/2025 Dated:

From

The Registrar General,
High Court of Delhi,
New Delhi,
To
The Director,
National Judicial Academy,
Bhadbhada Road, P.O. Suraj Nagar,
Bhopal-462044 (M.P)
[Fax No.0755-2696904, Tel: 0755-2696669]

Sub: Nominations for academic programs for "Civil Judges (Junior Division)" & recently
recruited District Judges (from Bar) for the AY: 2025-26.

Sir,

I am directed to refer to your letter No. NJA/Dir./SE05-SE08/2025 dated 31.07.2025, on
the above subject, and to say that Hon'ble the Chief Justice has been pleased to nominate the
following Judicial Officers for attending the Programme No. SE-05, SE-06, SE-07 & SE-08
scheduled to be held in the month of August and September, 2025 being organized by National
Judicial Academy, Bhopal as mentioned against their respective names hereunder:-

S, No | Program No. Date Names of the nominated officers
1. SE-05 18.08.2025 | 1. Mr. Rahul Katare, Relieving JMFC/Civil Judge,
to West District, Tis Hazari Courts, Delhi.
22.08.2025| 2. Ms. Anushtha Srivastava, Relieving JMFC/Civil

Judge, South District, Saket Courts, New Delhi,

2. SE-06 25.08.2025 | 1. Ms. Shruti Saraswat, Relieving JMFC/Civil Judge,
to . East District, Karkardooma Courts, Delhi.

29.08.2025 | 2. Ms. Disha Langan, Relieving JMFC/Civil Judge,

‘West District, Tis Hazari Courts, Delhi.

3. SE-07 : 01.09.2025 } 1. Mr. Ankit Mehta, ASJ (SC-POCSQ), West District,
to Tis Hazari Courts, Delhi,

05.09.2025 [ 2, Mr. Neeraj Sharma, District Judge, Central District,

Tis Hazari Courts, Defhi.

4, SE-08 08.09.2025 | 1. Mr. Sachin Mittal, District Judge, South-East
to District, Saket Courts, New Delhi.

12.09.2025 ( 2. Mr. Abhishek Goyal, ASJ, Central District, Tis

Hazari Courts, Delhi.

Yours Sincerely,

e

(Vinay Sharma)
Deputy Registrar (Gaz.-IB)
for Registrar General




